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IN THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
M.A. No. 44/2024
In
ORIGINAL APPLICATION No. 170/2021

IN THE MATTER OF:
NOORUL SEHAR LARI ...APPLICANT

Versus
STATE OF UP & ORS. ...RESPONDENT(S)

COMPLIANCE REPORT ON BEHALF OF EXECUTIVE OFFICER, NAGAR
PANCHAYAT, LAR, UTTAR PRADESH, ALONG WITH SUPPORTING
AFFIDAVIT.

MOST RESPECTFULLY SHOWETH:

1. The present compliance report is being submitted in adherence to the
directions passed by the Hon’ble National Green Tribunal in Order dated
09.07.2025 in MA No. 44/2024 (OA No. 170/2021), Nurul Sahar
Lari v. State of UP & Ors. The exact paragraph is reproduced verbatim

hereinbelow:

5. Sh. Pradeep Misra, Learned Counsel appearing for
UPPCB submits that reply to the notice will be considered
and in case of non-compliance action will be taken for
imposition of environmental compensation. The PCB
should also give a report on quantity of sewage generation

and provisions made for disposal of digested material from
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septic tanks. It should also be ascertained if oxidation
ponds are well designed and operated and to eliminate
faecal coliform, proper disinfection is followed and
thereafter treated sewage is utilized, He has sought six

weeks’time to do the needful and submit the fresh report.
6. List on 10.09.2025.

2. Itis respectfully submitted that the Uttar Pradesh Pollution Control Board,
Gorakhpur carried out an on-site inspection on 23.08.2025 in Nagar
Panchayat Lar. During inspection, it was directed to ensure scientific
disposal of faecal sludge and the safe utilization of water stored in the

Oxidation Pond and Stabilization Pond after chlorination.

3. It is respectfully submitted that Nagar Panchayat Lar has taken all
necessary steps as per the Tribunal's directives and in accordance with
all the points mentioned by the Uttar Pradesh Pollution Control Board
during inspection on 23.08.2025 to improve wastewater treatment and
faecal sludge management infrastructure. The Nagar Panchayat remains
firmly committed to the scientific, efficient, and sustainable treatment of

wastewater and the proper management of faecal sludge.

4. That a contract has been executed with FSTP Jatmalpur, Nagar Palika
Parishad Deoria under Faecal Sludge and Septage Management (FSSM)
for safe disposal of faecal sludge collected from domestic, community
and commercial establishments within Nagar Panchayat Laar. The
contract has been annexed here as Annexure- 1.

5. It is most respectfully submitted that any wastewater and faecal sludge
received from Nagar Panchayat Lar through the septic tank is being duly
and scientifically discharged to the Faecal Sludge and Septage
Management (FSSM) facility. The logbook of the FSTP, evidencing that
such discharge has been carried out regularly and in accordance with
prescribed norms, is annexed herewith as Annexure—2. It is further

submitted that the answering authority is fully conscious of the
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importance of ensuring that wastewater and faecal sludge are managed
and disposed of through scientific, efficient, and sustainable methods,
and all necessary measures in this regard are being diligently undertaken.
. It is respectfully submitted that the Uttar Pradesh Pollution Control Board
has recommended the establishment of a Stabilization Tank along with a
Chlorination Tank, so that the treated water, after passing through the
Stabilization Tank and subsequently through the Chlorination Tank,
becomes more suitable and feasible for agricultural use. Further it is
respectfully informed that land has been identified for construction of a
chlorination tank for treated water collected in the stabilization pond. The
identified land is recorded under Account No. 02593, Khasra/Gata No.
2010, area 0.0530 hectare. (Annexure -3)

. It is submitted that upon completion of the chlorination tank , the treated
water from the stabilization pond will be utilized for agricultural irrigation
through contractual arrangements with adjoining farmers.

. It is further respectfully informed that as per the Operational Guidelines
of Swachh Bharat Mission Urban 2.0 (Government Letter No. 3954/9-5-
2024-172 SA/2019 dated 30.06.2025), the State Level Technical
Committee, in its 15th meeting dated 03.07.2025 under the
Chairmanship of the Principal Secretary, Urban Development
Department, Government of Uttar Pradesh, has approved the DPR for
grey water discharge, black water discharge, interception and diversion
works in Nagar Panchayat Laar, District Deoria including two more waste
Stabilization ponds having proposed DPR capacity of 600 and 1500
respectively. The DPR, under Proposal No. 01, has been sanctioned at an
estimated cost of ¥632.38 lakhs with an additional ¥29.07 lakhs for 5
years Operation & Management. (Minutes of the 15th meeting dated
03.07.2025 Annexed here as Annexure-4)

. That Nagar Panchayat Laar assures that immediately upon allocation of

the sanctioned amount, the tender process will be undertaken without
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delay and the project executed in compliance with the directions of the
Hon'ble NGT and the Uttar Pradesh Pollution Control Board.

10. The Nagar Panchayat humbly submits that all the aforementioned
steps have been undertaken in good faith and due diligence, prioritizing
environmental protection and public welfare. The Nagar Panchayat shall
continue to comply with the Hon'ble Tribunal's directions and provide
periodic updates on further improvements in wastewater treatment and
environmental management.

11. In view of the above submissions, it is respectfully prayed that this
Hon’ble Tribunal may kindly take the present compliance report on record

as sufficient compliance of its order dated 09.07.2025.

THROUGH

Date:
Place: New Delhi

PRIYANKA SWAMI
ADVOCATE

NAGAR PANCHAYAT, LAR, UTTAR PRADESH F-13, JANGPURA,
NEW DELHI 110014

E-mail: advpriyankaswami@gmail.com
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IN THE HON’BLE NATIONAL GREEN TRIBUNAL 45RR 346370 .
PRINCIPAL BENCH, NEW DELHI

M.A. No. 4472024
¥ . In * =
ORIGINAL APPLICATION No. 170/ 2621

IN THE MATTER OF:

NOORUL SEHAR LARI ...APPLICANT
' ~ Versus

STATE OF UP & ORS. ...RESPONDENT(S)

SR

AFFIDAVIT

"
t)

I, Brajésh Kumar Gupta , s_bn of Brinda Prasad , aged about 47 years, currently

holding the position of Executive Officer, Nagar Panchayat, Lar, Uttar Pradesh,
do heréby solémnly affirm and declare as under:

G '!‘-hat I am the Executive Officer for Nagar Panchayat, Lar, and as such, I

ém,'fully. conversant with the facts and circumstances of the present case

nd competent to swear this affidavit.

2. hat I have read and understood the contents o

f the accompanying
?ompliance Répo_rt and contents of the said report are true and correct

{6 the best of my knowledge and belief.
o 'ié ‘l‘hat all the Annexures annexed to the Petition are true Copies of the
7 $0 Ar pective originals.
/—ﬁ\

!

atd that all steps mentioned in the accompanying complia

nce report
"WUE.E e joEen undertaken in g

ood faith and with due diligence, prioritizing

* rggnmental protection and public welfare.
-
¥5.-50745 o ; (DEPONENT)
\% .3 042056 /
p
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VERIFICATION

Verified at New Delhi India on this that the contents of the

foregoing affidavit are true and correct to the best of my knowledge and belief
and no part of it is false and nothing material has been concealed therefrom.
=y
@

(DEPONENT)
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: ¢ s Work Estimated Cost Ry, Lakh
Quantity Civil E&M | Total Works
Works Works (in Rs.)
WO T — 2 3 4 5 6
_1&D Work and STP with co-treatment
L(A)
1| Estimate of Interception and Diversion (1&D) of Nala I Job 39.27 - 39.27
ncar STP
2 | Estimate of Interception and Diversion (1&D) Sewer 386 M 135.88 - 135.88
(Length 600 mm dia 371m & 800 mm dia 15m) RCC
NP3 Pipe
3 | Estimate of Main Pumping Station (44.01 MLD Peak 0l No. | 171.45 | 273.35 444 .80
Flow for civil works & 33.63 MLD peak flow for :
E&M) & Coarse Screen Channel
4 | Estimatc of MPS site development, building & other 01 Job 72.28 - 72.28
allied works
Estimate of Rising Main 500 mm Dia DI K-7 2825M | 295.57 - 295.57
6 | Sewage Treatment Plant (STP) 10.0 MLD Capacity, 0l No. | 600.00 | 911.67 1511.67
12.50 KLD Co-Treatment of Septage & 1500 Kl 10.0 '
Cesspool tanker with all nacessary units. MLD
7 | Treated Effluent Disposal Pipe (700 mm dia RCC NP- 80M 6.17 - 6.17
3 Pipe)
Sub Total (A) 1320.62 | 1185.02 | 2505.64
B | Contingencies @ 2% 50.11
Sub Total (B) 2555.75
C | Less @ 5 % Due to Efficiency (-) 127.79
D | Total (B-C) 2427.96
E Labour Cess @ 1 % 2428
F |GST@18% 437.03
G | Centage Charge @ 10% 242.80
Centage Charge @ 08% 0.00
H | Power Transmission line/Connection Charges Cost 129.07
with GST.
Sub Total (D+E+F+G+H) 3261.14
I | O&M Cost of Civil Works for 5 Years. 68.61 60.88
J
O&M Cost of E/M Works for 5 Years. : 1469.41
(Including Electricity Charges)
Grand Total 4791.43
IS & S FREIaT SUNIG B BT Funding Pattern T §&Y fdaveT FFTIER 8-
S. Description Yeage Total | Central | State ULB
No. share | Share Share
(50%) | (33%) (17%)
1 2 3 4 5 6 2
1| Basic Cost of Work as per General abstract of 2505.64
Cost,
Contingencies
Sub Total (1+2)
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§
4 Deduction for Profficiency -5.00% | -127.79 ~
5 Sub total (3-4) 2427.96 | 1213.98 | 801.23 | 412.75
6 Labour Cess on '5' 1.00% 24.28 12.14 8.01 4.13
7 GSTon ‘S’ 18% 437,03 | 218.52 | 144.22 74.29
8 Departmental fees for Supervision of Works | 10,00% | 242.80 0.00 242.80 0.00
on's'

9 Total (6+7+8) 704.11 | 230.66 | 395.03 78.42
10 Power Connection 129.07 64.54 42,59 21.94
11 Total 833.18 | 295.20 | 437.62 100.36
12 Grand Total 3261.14 | 1509.18 | 1238.85 | 513.11
13 Operation and Maintenance for 5 Years 1530.29 0.00 0.00 1530.29
14 Total (10+11) 4791.43 | 1509.18 | 1238.85 | 20434
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S. Work Quantity | Estimated | Appraised
No. Cost By Jal | By RCUES
Nigam (In Lac) | (In Lac)
A [CiviwWorks e e
Interceptor Sewers:
1| 300.1000rmm Di RGC NE3 3710 m 826.27 797 89
2 | Interception and diversion (I&D) Structure works 7 nos. 51.91 51.91
3 | IPS-1
3.1 | Civil Works 1 Job 60.31 60.31
3.2 | Rising Main (350mm dia DI K7) 1875 m 114.20 114.20
4 |IPS-2
| 4.1 | Civil Works 1 Job 51.61 51.61
4.2 | Rising Main (300mm dia DI K7) 1350 m 68.73 68.73
STP (11.10 MLD) cum Co-Treatment (24.00 KLD)
s _(Civil works complete) with MPS (Civil works)
including rising main at MPS and treated effluent
pipe
54 Ba) Civil Work including compound development & 1 Job 905.31 905.31
oundary wall
Cesspool Vehicle - (Capacity 1500 Lit.-2 Nos. and
8 o i 3 Nos. 58.48 58.48
Subtotal (A) 2136.82 2108.44
B. | E&M Works ) - g |
6 |IPS-1
6.1 | E&M Works 1 Job 155.41 155.41
4 |IPS-2
4.1 | E&M Works 1 Job 97.04 97.04
5 STP (11.10 MLD) cum Co-Treatment (24.00 KLD)
(E&M works complete) with MPS
5.1 | E&M Works for STP & MPS 1 Job 832.50 832.50
Subtotal - (B) 1084.95 1084.95
C. | Total (A+B) 3221.77 3193.39
D. |Less @ 5% due to efficiency 161.09 159.67
E. | Total (C-D) 3060.68 3033.72
F. | Labour Cess @ 1% 30.61 30.34
G. |GST @18% 550.92 546.07
H. | Centage charge @ 8% 244.85 242.70
I. | Power Connections 1 Job 82.04 82.04
J. | Total (E+F+G+H+l) 3969.11 3934.87
K. | Operation & maintenance for 5 Years with 18% GST 2111.15 2111.15
Grand Total (J+K) _ = 6080.26 6046.02
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Central share - | State Share - | ULB Share - |
Nst". Description %age | Total 50% 33% “E'L__J
1 2 3 4 5 6 ]
1 | Total Cost of Civil Work 2108.44 1054.22 695,79 358.43
2 | Total Cost of E&M Work 108495 542.48 358.03 18444 |
|3 | Sub Total (1+2) 3193.39 1596.70 1053.82 542.86
4 | Less @5% due to efficiency 5% | 159.67 7983 52.69 27.14
5 | Sub Total (3-4) 3033.72 1516.86 1001.13 515.73
6 | Labour Cess on (5) 1% 30.34 15,17 10.01 516
7 _|GST@ 18% 18% | 546.07 273.03 180.20 92.83
8 | Centage to be borne by State 8% 242,70 0.00 242,70 0.00
9 | Sub Total (6+7+8) 819.10 288.20 432.91 97.99
w gg::;cﬁonrr ransmission Line a% 0 ioe 2. 1280
11 | Sub Total (9+10) 901.14 329.22 459.99 111.94
12 | Total (5+11) 3934.87 1846.08 1461.11 627.67
W | e aah Ciiiierapes fo 21145 | 0.00 0.00 211115
14 _| Total (12+13) 6046.02 1846.08 1461.11 2738.82
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S.No. Work Quantity | Estimated Cost By Jal
Nigam (In Lac)
1 2 3 4
A - Civi Works - 1&D and STP with co-treatment
1 Interception and Diversion (I&D) 6328 M 1838.69
Sewer (250-1400 mm Dia RCC NP3)
2 | Interception and Diversion Structures 4 No. 25.83
3 | Intermediate Pumping Station
(i) Civil Work 01 No 56.30
(i) | Rising Main (350 mm Dia DI K-9) 1450 M 163.83
4 | STP cum Co-Treatment Facilities 1 job 837.08
(10.6 MLD STP & 11.50 KLD co-
Treatment)
5. | Treated Effluent line (600 mm Dia STP | 240 M 31.23
to Disposal Point)
Total cost of work Civil (A) 2952.96
6 |STP 1 Job 795.00
7 |MPS 1 Job 166.37
8 | Intermediate Pumping Station 1Job 177.31
9 COST FOR 03 MONTH TRAIL & RUN
(i) | MPS 1 Job 19.16
(i) | Intermediate Pumping Station 1 Job 12.22
(iiiy | S.T.P. Power expenditure 1 Job 21.41
Total cost of work E/M (B) 1191.47
C TOTAL (Civil + E/M) — 4144.44
D | Contingency @ 2% 82.89
E TOTAL (C+D) = _ 4227.33
F | Less @ 5 % Due to Efficiency (-) on (E) | . 211.37
G | Total (E-F) _ e Sl 4015.96
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H | Labourcess @ 1 % on (G) 40.16
| GST @ 18 % on (G) 722.87
J | Centage Charge @ 8% on (G) 371.28
K | Power Connection Cost With 18% GST 73.90
L Total (G+H+I+J+K) 522417
M | O&M Cost for 5 Years With 18% GST 1680.79
GrandTotal (L+M) 6904.96
AT B i S IR st a1 Funding Pattern &1 81y faawor fFrrgar 8-
S. Description %age Total | Central | State uLe |
No. share | Share | Share
(50%) (33%) (17%)
1 2 3 4 5 6 7
1 Total cost of Civil Works 2952.96
2 | Total cost of E/M Works 1191.47
3 Sub Total (Civil + E/M) 4144.44
4 | Contingency 2.00% 82.89
5 Sub Total (3+4) 4227.33
6 | Deduction for Profficiency 5.00% 211.37
7 Sub total (5-6) 4015.96 | 2007.96 | 1325.27 | 682.72
8 | Labour Cess on '7' 1.00% 40.16 | 20.08 13.25 6.83
9 GSTon ‘7 18% 722.87 | 361.44 | 238.55 122.89
10 | Departmental fees for 10&8.00% | 371.28 0.00 371.28 0.00
Supervision of Works on '3'
11 Sub Total (8+9+10) 1134.31 | 381.52 | 623.08 129.72
12 | Power Connection 73.90 36.95 24.39 12.56
13 Sub Total (11+12) . 1208.21 | 418.47 | 647.47 142.28
14 Sub Total (7+13) 5224.17 | 2426.44 | 1972.74 | 824.99
15 | Operation and Maintenance 1680.79 | 0.00 0.00 1680.79
for 5 Years
16 | Grand Total (14+15) 6904.96 | 2426.44 | 1972.74 | 2505.78
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S.No Particulars Unit Proposed Amount | Appraised
Capacity in (Rs.In | By AIILSG
DPR Lakhs) | (In Lakhs)
as per
DPR
A. Used Water Treatment Plant
(Waste Stabilization Pond)
1 Civil Works
Waste Stabilization Pond (1 no) KLD 600 39.78 39.78
Waste Stabilization Pond (1 no) KLD 1500 74.95 74.95
Leach Pit with Silt Chamber (61 no each KLD 610 134.81 13481
capacity of 10 kld)
Co-Treatment (1 no) KLD 4 34.45 34.45
2 Proposed I&D
1&D -1 meter | (140mx0.6m x 10.92 10.92
0.6m)
I&D -2 meter | (400mx0.6mx 31.2 31.2
0.6m)
I1&D -3 meter | (400mx0.6mx 31.2 31.2
0.6m)
1&D - 4 meter | (520mx0.6m x 40.56 40.56
i 0.6m)
1&D -5 meter | (570m x0.6m x 44.46 44.46
0.6m)
' 32.76
3198
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S.No Particulars Unit Proposed Amount | Appraised
Capacity In (Rs.In | By AIILSG
DPR Lakhs) | (InLakhs)
as per
[ DPR
I&D - 8 meter | (610mx0.6mx | 47.58 47.58
0.6m)
1&D -9 meter | (1450mx 0.6m 1131 113.1
x 0.6m)
Sub Total civil work on DSR 2023 Rate 667.75 667.75
CPWD Delhi Schedule of Rate 2023 (-
1%) Labour Cess, (-) 21.27% GST Factor
included in Rates, (-)10% (+) revailing
District Cost Index Issued by Index-107
For Civil work and Electircal Work.
0.735xTotal(A)
As per PWD, UP 490.80 490.80
Cost Index of District 106 106
Civil Cost After Applying Cost Index of 486.21 486.21
District (A)
Plant and Mechanical Cost
Unbranded Tractor Trailer mounted 11.96 11.96
Suction Machine of 3000 liter Tank
Capacity 4 Nos(B)
Total Civil + E&M Cost (A+B)=(C) 498.17 498.17
Less @ 5 % Due to Efficiency (-) on 24.90 24.90
Sub Total 473.27 473.27
Add 18% GST on (D) 85.18 85.18
Labour cess @ 1% on (E) 4.73 4,73
Centage Charges 10% 47.32 47.32
Total Work Cost A+B+C+D+E 610.50 610.50
Consultancy fee for Preparation of DPR 6.10 6.10
as per Work Order
Total Project Cost 616.60 616.60
E. 0&M Cost of (5 year) 29.07 29.07
Grand Total 645.67 645.67

Aot YR SuRiea Pl a1 R Y o7 Swey PR -

Central State Share | ULB Share
SNo | Description Cost | share @50% | @ 33% (Rs. | @17% (Rs.
(Rs.InLakhs) | InLakhs) | InLakhs)

| 15617 80.45
s : 14.48

Capital Cost
(Civil+E&M)
GS.T.@18%




including G.S.T. i 22
6 O&M for 5 Years 29.07 - - 29.07
Total Cost 645.67 281.58 239.25 124.80
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Amount | Appraised
L Proposed (Rs.In By AIILSG
SNo Larfictiars OBt Capacity in DPR | Lakhs) as | (In Lakhs)
per DPR
A Used Water Treatment Plant
(Waste Stabilization Pond)
1 Civil Works
Waste Stabilization Pond (1 no) KLD 500 35.14 35.14
Leach Pit with Silt Chamber (10 no each
capacity of 101d) KLD 100 2251 221
Co-Treatment (1 no) KLD 4 34.45 34.45
2 Proposed I&D
: (250m x 0.6m x
1&D -1 meter 0.6m) 16 16
g (255m x 0.6m x
1&D -2 meter 0.6m) 16.32 16.32
(280m x 0.6m x
1&D -3  06m) 17.92 17.92
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Amount APP""‘IE;(‘:
Proposed (Rs.In | By All
S.No Particulars Unit Capacity In DPR | Lakhs) as | (In Lakhs)
per DPR
18D - 4 meter [195]"" x0.6mx 12.48 12.48
0.6m)
1&D - 5 meter | (255MX0.6mx | 404 1632
0.6m)
Sub Total civil work on DSR 2023 Rate 170.73 170.73
CPWD Delhi Schedule of Rate 2023 (-
1%) Labour Cess, (-) 21.27% GST Factor
included in Rates, (-)10% (+) revailing
District Cost Index Issued by Index-107
For Civil work and Electircal Work.
0.735xTotal(A)
As per PWD, UP 125.49 12549
Cost Index of District 106 106
Civil Cost After Applying Cost Index of
District (A) 124.32 12432
Less@ 5 % Due( éc): Efficiency (-) on 621 621
Sub Total 118.11 11811
Add 18% GST on (B) 21.25 21.25
Labour cess @ 1% on (C) 1.18 1.18
Centage Charges 10% 11.81 11.81
Total Work Cost A+B+C 152.35 152.35
Consultancy fee for Preparation of DPR
as per Work Order 132 oz
Total Project Cost 153.87 153.87
E. O&M Cost of (5 year) 15.50 15.50
Grand Total 169.37 16937
mﬂhmﬁama?ﬁmrﬁﬁmﬁﬁmmm%—
Central State Share | ULB Share
S.No Description Cost Share @50% | @ 33% (Rs. | @17% (Rs.
(Rs. In Lakhs) [ InLakhs) In Lakhs)
Capital Cost
1 (Civil+E&M) 118.11 59.05 38.97 20.07
> GS.T.@18% 21.25 10.62 7.01 3.61
Labour Cess
3 @1% 1.18 0.59 0.38 0.20
Centage Charge i
4 10% 11.81 11.81
DPR Charges R o ;
> | including GS.T. e
6 O&M for 5 Years 15.50
Total ] 39.38

[ 98T, B I 10 aret
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S.No Particulars Unit Proposed Amount | Appraised
Capacityin | (Rs.In | ByAIILSG
DPR Lakhs) as | (In Lakhs)
per DPR
A. Used Water Treatment Plant
(Waste Stabilization Pond)
1 Civil Works
Waste Stabilization Pond (1 no) KLD 500 35.14 35.14
Waste Stabilization Pond (1 no) KLD 1100 60.68 60.68
Leach Pit with Silt Chamber (8 no each KLD 80 17.68 17.68
capacity of 10 k1d)
Co-Treatment (1 no) KLD 4 34.45 3445
2 Proposed I1&D
1&D -1 meter (220m x 14.08 14.08
0.6m x
: 0.6m)
1&D -2 meter | (80mx 0.6m 5.12 512
x 0.6m)
1&D -3 meter (180m x 11.52 11.52
0.6m x
1&D - 4 192 19.2
Sub Total civil work on DSR 20 B || 19787 | 197.87
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S.No Particulars Unit Proposed Amount | Appraised
Capacity In (Rs.In | By AIILSG
DPR Lakhs) as | (In Lakhs)
RS — 2 per DPR
CPWD Delhi Schedule of Rate 2023 (-
1%) Labour Cess, (-) 21.27% GST Factor
included in Rates, ()10% (+) revailing
District Cost Index Issued by index-107
For Civil work and Electrical Work.
0.735xTotal(A)
As per PWD, UP 145.43 145.43
Cost Index of District 106 106
Civil Cost After Applying Cost Index of 144.07 144.07
District (A)
Plant and Mechanical Cost
Unbranded Tractor Trailer mounted 5.98 5.98
Suction Machine of 3000 liter Tank
Capacity ( 2 Nos) (B)
Total Civil + E&M Cost (A+B)=(C) 150.05 | 150.05
Less @ 5 % Due to Efficiency (-) on 7.50 7.50
(©)
Sub Total 142.55 142.55
Add 18% GST on (C) 25.65 25.65
Labour cess @ 1% on (C) 142 142
Centage Charges 10% 14.25 14.25
Total Work Cost A+B+C+D 183.87 183.87
Consultancy fee for Preparation of DPR 1.83 1.83
as per Work Order /
Total Project Cost 185.70 185.70
E O&M Cost of (5 year) 16.50 16.50
Grand Total 202.20 202.20
AT FEdad SRE BRI BT R e 31 S PR 2
Central State Share | ULB Share
S.No Description Cost Share @50% | @33% (In | @17% (In
(In Lakhs) Lakhs) Lakhs)
Capital Cost
1 (Civil+E&M) 142.55 71.27 47.04 2423
2 GS.T. @18% 25.65 12.82 8.46 4.36
Labour Cess
3 @1% 1.42 0.71 | 0.46 0.24
4 | ContageCharges | N 1425
10% RS T T -
5 DPR Charges g 1.83 =
inclu T, | ol |
6 O&M for 5 Years - 16,50
Total Cos " 45.33
o TG HTEwd @ e 12 arst

) T 19686
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Work With STP and Co-Treatement AT ® 3<d 6.15 UYHOUAOSIO &wal @ THoewodo 10
POTAEN BI-FIeHT T el TR 1D P T Toerardll ol 8g e wo g e ) Rl
fas 9 Wl & W=y g wwie &1 FgHe |

= e (@odioerRodoio) Sovo T P (TRN) OGRS N A BRI T T
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Work With STP and Co-Treatement TSI & 3=FId 6.15 THOYA0SI0 &FcT B THOEI0H0 10 HOYF0EI0
PP We A R P Td TrE SR B Ao g @ SR 60 2717.89 W B
wHIT o Eher aiffygw, FEfor wued, wow0 wid e (T), WS §1 SERIRT W0 1987.90
A A I-PAfer amE @) T Saa amtIa I-Pfie § aade vy ¥ o iR @
i fie RTd 20052025 # @ T | I-Fifder ¥ urd e W e @ s s &
Wi &g ge s (fofosmRodioglo) Soso et T (FTRY) das @) stedera § ioa fAfaer
Wi Ay @ Reie 22052025 @ T~ do@ § gom gm fAfdETET A M/s S S Engincering
Works Limited (51%), Add- D 122, Sector 7, Noida, Gautam Buddha Nagar, Noida UP-201301 JV M/S Bhagwati
Prasad Infratech Pvt Ltd (49%), Add- Flat No. 041, Tower 1B, Landcraft Golflink Society NH-24, Ghaziabad ETRT
& T PR v/ R T HO 156606511.14 (F0 TEE BV BUHS TG B: FAR Ui WA
e} weE 49 A (Shovwodio ¥R Ud dey W wfed), S st @ wiad @nI 19,87,89,68157 (W0
TG PRI WA R AR BOR B W SRRl warad 49 A7) (Sfovwodio jfET UE oY w9
Hfed) ¥ 2122 yRwd o7 @ w1 A fHosNoFo / THOIM0AR0 (a 2024—25) AFTT F0 19,87,000,00.00
(@0 I B T o A7) (Sovwodlo (RA Td Aer qW wlRd) W 21.22 WRET HH 8, D
el wam v g we e, Sovo W Frm (FI), TS | ey fear T @
AfeTemmel @ fici s @1 few R 8-

w0 WAl @1 v Estimate | Q% e | B G 2 AT [AGN X D SER 9} PrearEmme @
%o it A Tl & qeTeTs Rufdy st /%, i
W @ | T SOR THIS | W4D ® e 5 |
oo oz2-2) 3 | wnw PRk | ww Afer
o vE day | AR WA vt @ * wfte
I G | ogwdo @a | Wem amw | ort B
(owm ¥ | WAR I ERT | 3 WR W [ BOQ/SOR
(w0 e %) ? FERX |
I 2 3 4 5 6 7 8
1 | M/S S S Engineering Works med -
ga]l:g;n Agimfa mﬁ:;m:;?-' -Nm'd% ()2122% | 156606511.14
» % Lrl
201301 JV M/S Bhagwati
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Infratech Pvt Ltd (49%), Add- Flat No.
041, Tower 1B, Landeraft Golflink
Society NH-24, Ghaziabad
M’S Hari Mohan Sharma (51%), Add-
10, Hardecp Enclave Sikandra, Agra- \a

282007 JV M/S Mahatru buildtak (-)18.18% (-)IR.18% 162649717 46
(49%), Add- Shop No. 12, Basement
Block-77, Sanjay place, Agra

M'S JSK Construction, G-16 Atlanta
Mall, Sudama Chowk Mota Varachha, ()15.83% (-)15.83% 167321274 98
Surat, Gujrat.

M8 Conarch Associates (60%), R-
107100 Raj Nagar Ghaziabad-201001 JV
M’S Aadya Buildwell LLP (40%), Add- (-)14.00% ()1400% | 17005912615 | L4
D-74/4, Bulandshar Road, Industrial
Area, Loha Mandi, Ghaziyabad

M/S § M Construction, 109, Adan Bagh L
Extension, Dayalbagh, Agra (-18.90% (-18.90% 18109739991
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o wwa R THERe W ¥ guR et 3R areie deredl @1 Reft F geR, g
# vhg @ Youm, IR WwT AIER B g e
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3 o IR HUEEl B GUA ST gHRed 8 |

o e gwR R g PEi geied ¥ woga AR ok frame <R @ e # drrer
o, T € Rqure! @ ewar P 3 fog &3 @ geEE Bl

e AFR@T B Sad @ e ¥ o T PR W I @ ARG @ Y 7e W@, W SR
% & Irg FEmERe GOR B |

FETT BT & 5 SRIad B BRA W 8 TR AR0THON0 H Scope of Work e &:—

& &1 S (Scope of Work)

e 100,000 ¥ G STTIET T T WHA FH/T (ULBs) H SURTE FeeH U9 Tesdl qee
@1 Heid, R STPs, FSTPs, MRFs, ST soigdl ok cfsfihest wnfier €|

o RETa-—T Wifted YRey & FUIe B THIET T4 TRVEE B o XOMIed! G |
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PR RfeET fRIve @ adwr A sigefua & kpvc @ Avaw & S BT o 2

TopH # AoRl @ gl e Wl a3 afte gt T 9 g ve sl
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folg—m Rt g ST T @ AgARY FeE @Y T
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o5 ARG -7 20 @ sy a9 g T e A 19 gRee el
@ FErEl 9% gAe ded W |
ST BRI & b THOG0THO 20 & Sl THTE e | ol W @ Forw 30 Rremt gt
ST FTAR Wl FREHT ¥ gY Waoite Arared vd IRAa Fuior 9 o @ weara e

Ut Tl /A g3 b ader dovrory I gRT B gl o R mam—
1. Fofted well R 9T ofareTe @ I & yeR aen e BT aler fpa |
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o frar o1 w9 |
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81 No, District ULB

W

Total Fund For | Total Fund to
Urinal Urinals be Allocate
j Seats@ | (In Lakhs)
.32 Lakhs
| 19200 24,4200
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S —Tsvwravam

W‘ Total

Grand Total (In Lakhs) T

S| Ne. District ULn Fund For Total Fund For | Total Fund to
Location Pr Public toilets Urinal Urinals be Allocate
Seats Seats @ 1.5 Seats Seats @ (In Lakhs)
s Iakhs 32 Lakhs
2 PRATAPGARH ANTU (NP) 3 15 22.5000 6 1.9200 24.4200
3 AURAIYA AURAIYA (NPP) 5 26 39,0000 10 3.2000 433000
1 su.mi&mnr BANDA 3 15 22,5000 6 1.9200 244200
§ BALLIA BANSDIH (NP) 3 15 32,5000 6 1.9200 244200
3 SIDDHARTHNA | BARHANI BAZAR 3 15 22,5000 6 1.9200 24,4700
GAR (NP)
1 BASTI BASTI (NPP) 2 10 15,0000 1.2800 16.2800
8 SANT KABIR BELHAR KALA 3 15 22.5000 A 1.9200 24.4200
NAGAR
9 DEORIA BHATPAR RANI (NF) 2 10 15.0000 4 1.2800 16.2800
10 MEERUT DAURALA (NP) 1 4 6.0000 2 0.6400 6.6400
1 PRATAPGARH Derwa Bazar (NP) 3 15 22,5000 6 1.9200 24,4200
12 SANT KABIR Dharamsinghwa (NP) 10 15.0000 4 1.2800 16.2800
NAGAR
13 ETAH ETAH (NPP) 1 5 7.5000 6 19200 9.4200
T} PRATAPGARH | Gadvam Bazar (NP) 2 10 15,0000 4 1.2800 16.2800
15 JHANSI GURSARAI (NPP) 2 10 15.0000 4 1.2800 16.2800
16 MORADABAD KANTH_M (NP) 2 10 15.0000 4 1.2800 16.2800
17 SHAHJAHANP KANTH_S (NP) 3 15 22,5000 6 1.9200 24,4200
UR
18 JAUNPUR KERAKAT (NP) ] 5 7.5000 0.6400 8.1400
19 KUSHINAGAR KHADDA (NP) 2 10 15.0000 1.2800 16.2800
20 SHAHJAHANP KHUTAR (NP) 3 15 22.5000 6 1.9200 24.4200
UR
21 PRATAPGARH KOHDAUR 2 10 13.0000 7] 1.2800 16.2800
2 MAHOBA KUL FAHAR (NP) 1 5 7.5000 2 0.6400 8.1400
3 MORADABAD KUNDARKI (NP) 3 15 22.5000 6 1.9200 24.4200
2 SULTANPUR LAMBHUA 1 5 7.5000 2 0.6400 8.1400
5 Deoria Madanpur (NP) 2 10 15.0000 4 12800 16.2300
26 BUNOR NAJIBABAD (NPP) 5 25 37.5000 10 3.2000 40.7000
27 | MAHARAJGAN | NAUTANWA (NPP) 3 15 22.5000 6 1.9200 24.4200
I
b1 PRATAPGARH PATTI (NP) 4 20 [ 300000 B 2.5600 32.5600
29 SHAHJAHANP POWAYAN (NP) 3 15 22.5000 6 1.9200 24.4200
UR
30 BALLIA RASRA (NPP) 3 15 22.5000 6 1.9200 24,4200
3 BALLIA RATSARKALAN (NP) 4 20 30.0000 8 2.5600 32.5600
2 BALLIA REOTI (NP) 2 10 15.0000 4 1.2800 162800
3 BAHRAICH RISIYA BAZAR (NF) 2 10 15.0000 4 1.2800 16.2800
34 | SIDDHARTHNA | SIDDHARTHNAGAR 4 20 30,0000 g 2.5600 32.5600
GAR (NFPP)
35 SITAPUR SITAPUR (NPP) 2 10 15.0000 4 1.2800 16.2800
16 KUSHINAGAR SUKRAULI 3 15 22.5000 6 1.9200 24.4200
37 HAMIRPUR SUMERPUR (NP) 2 10 15,0000 4 1.2800 16.2800
18 PRATAPGARH | SUWANSA BAZAR 4 20 30,0000 8 2.5600 32.5600
9 SHAMLI THANA BHAWAN 22,3000 6 19200 | 24.4200

66.5600

831.5600

30
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